
I ~ Written Answer. SRAVANA 21, 1892 (SA'cA) rltt~1  AlUwerr 110 

ec) whether countries like U.S.A., 
('annda and other have been approached to 
give the pulp on rupee basis ; and 

(d) if !o, tbe relult themlf and Oovern-
ment's reBction thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREION TRADE (SHRI 
RAM SEWAK): (a) The following efforts 
Rle being mado to increase the availability 
of pulp of rayon grade as well as of paper 
grade varieties : 

(i) One rayon Ire de pulp plant 
which started production late last 
year in the private sector ia 
expected to produce 20,000 tonnes 
of pulp this year. 

(ii) A multi-,rade pulp plant is likely 
to be set up in the private 
sector in the Jarr,mu area of 
Jammu & Kashmir Stale by the 
end of the Fourth Plan. 

(iii) The possibilities of establishiog 
a rayon grade pulp plaDt in the 
Kashmir area of Jammu & 
Kashmir State in Ihe public sec· 
lor are being explored. 

liv) A pulp/paper mill has been 
planned for implementation in 
the public sector by the Hindustan 
Paper Corporation in Assam, 
witb a capacity of 80.000 tonnes 
of pulp, of whkh 50,000 tor-nes 
will be converted into paper and 
tbe remaininll Dulp made avail· 
able for marketing in other parts 
oC the country, 

(v) As regards mechanical sulphate 
pulp which is suitable Cor tbe 
production of newsprint, a 
composite scheme for manuCac· 
turiol in Kerala this pulp and 
coovertiD8 it into newsprint has 
been proposed Cor implementa 
tion in the Fourth Plao Period, 
by tbe Hindustan Paper Corpora-
tion, a public aector unit. The 
capacity to be clrablilbed will be 
75,000 t!.'nocs per annum. 

(vi) Another luch newsprint mill with 
a capacity of (,5,000 to 70,000 
lonnel per anoum Is belol 
plaDned in the private sector ID 
Hima.:bal Pradesh and is allO 

likely to be Ht up by tbe cnlt 
of the Fourth Plan period. 

(viI) The capacity of the clilstllll 
newsprint mills in the country is 
being increased flom 30,000 
to 75,000 tonnes per annum. 
This scheme hn been partly 
implemented and is likely to bo 
fully implcmented by the end of 
1971·72. 

(b) For 19:0, an Incrcased provision for 
the import of wood pulp from U.S.S.R. hal 
bren made. 

(c) and (d). There Is nn arrangement 
for the import of pulp from U S.A. aod 
CaDada on rupee payment basis. 

E:r.tenslon of Kamala Embankment. 
upto S".paul 

2492. SHRI BHOGENDRA JHA: 
Will the Minisler of IRRIOA nON AND 
POWER be pleascd to r-efer to tho reply 
8ivco 10 Unstarred Question No 8740 on 
the 6th Msy, 1970 and s.ate : 

(a) whether Ihe report Crom rhe State 
Government of Bihar about the detailed 
scheme for extending both embankments of 
river Kamala beyond Jai Nagar upto Sisa· 
pani in Nepal ha. since been received: 

(b) If so, details thereof; and 
(c) If not, whetber il is a fact that Iho 

Central Government and the Cenlral Water 
and Power Commission have directed the 
Oovernment of Bihar 001 to proceed with 
the above scheme of extension of the 
embaokm.nts ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF IRRIOATION AND 
POWER tSHRI SIDDHESHWAR 
PRASAD): (a) 10 (c). The Slate Oovern· 
ment were requelted to re·examlno the 
urpney of the proposed eobankmenll In 
view of the fact that they had already 
carried out certain protective works at 
Basbeol. to c:beck tbe evulsion or the 
Kamala. 

They have, however, decided to ItreDlthon 
tho left bank of the eastern Kamala canal 
aDd tbe rilbt bank 01 the western Kamala 
canal 10 serve as flood baolrlto prolecl tho 
irriaated area from the Ipill of lbe riVCl' 

Kamila. 




